SECOND FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR SUBMISSION OF
RESOLUTION PLAN OF M/S SAKRIYA TECHNOLOGIES PRIVATE LIMITED

AS AWHOLE OPERATING IN THE BUSINESS OF RETAIL TRADING OF LIQUIOR AT DELHI
[Under sub-regulation (1) of Regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

SL. RELEVANT PARTICULARS
1. |Name of the corporate debtor Sakriya Technologies Private Limited
along with PAN & CIN/ LLP No. CIN: U33110DL2013PTC262725
PAN: AAUCS0279G
2. |Address of the registered office Flat No. A-2/6, Shivaji CO-OP GHS Ltd
Sector - 14, Rohini, North East Delhi,
Delhi-110085, India
3. |URL of website Not Working
4. |Details of place where majority of As informed by Mr. Hari Ram Khatri,
fixed assets are located Managing Director of the Corporate Debtor,
Movable/fixed assets are located at
Tikri Border godown at Delhi
Also, five commercial goods vehicles are
located at Cluster Bus Depot, Sector 5,
Bawana Industrial area, Delhi
5. |Installed capacity of main products/ NIL because of no operations from
services August 31, 2022 till March 27, 2025
i.e. Insolvency Commencement Date
6. |Quantity and value of main products/ | NIL because of no operations from
services sold in last financial year August 31, 2022 till March 27, 2025
i.e. Insolvency Commencement Date
7. |Number of employees/ workmen NIL
8. | Further details including last Details can be obtained by e-mailing at:
available financial statements (with nazim@mnkassociates.com;
schedules) of two years, lists of sakriya.cirp@gmail.com;
creditors are available at URL: cirp.stplO0O@gmail.com upon submission
of Confidentiality Undertaking.
9. |Eligibility for resolution applicants Details can be obtained by e-mailing at
under section 25(2)(h) of the Code nazim@mnkassociates.com;
is available at URL: sakriya.cirp@gmail.com;
cirp.stplO0O@gmail.com
10. | Last date for receipt of expression 13.10.2025
of interest
11. | Date of issue of provisional list of 23.10.2025
prospective resolution applicants
12. |Last date for submission of 28.10.2025
objections to provisional list
13. | Date of issue of final list of 07.11.2025
prospective resolution applicants
14. | Date of issue of information 12.11.2025
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants
15. |Last date for submission of 12.12.2025
resolution plans
16. | Process email id to submit nazim@mnkassociates.com;
Expression of Interest sakriya.cirp@gmail.com;
cirp.stpl00@gmail.com
17. | Details of the corporate debtor’'s Nil
regjstration status as MSME.

Mohd Nazim Khan, Resolution Professional

Sakriya Technologies Private Limited (Under CIRP)

IBBI Reg No.: IBBI/IPA-002/IP-NO0076/2017-18/10207

AFA Valid Upto 31.12.2025

Address: MNK House, 9A/9-10, Basement,

East Patel Nagar, New Delhi-110008

E-Mail ID: nazim@mnkassociates.com;

Date: 25.09.2025 sakriya.cirp@gmail.com; cirp.stpl00@gmail.com
Place: New Delhi Mobile No.: +91- 011-45095230
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! SALE NOTICE FOR SALE OF O
#)  |HINDUJA HOUSING FINANCE LIMITED Revisviinrehesy rarae 'MAHINDRA RURAL HOUSING FINANCE LIMITED iS5Gl /APRI

Houda | Corporate Office at 167-169, 2nd Floor, Littie Mount, Saldapet, Chennal - APPENDIX- IV-A «==  Corporate Office:- Mahindra Rural Housing Finance Ltd. Sadhana House, 2nd Floor, CAPRI GLOBAL HDUE!HEI-EHIL;IH;-IAHEE LIMITED
— SOOUE Eust : ancy s Miis akonci pfinany o 1996 prinate:inTuse & 61 B 570, P.B. Marg Worli, Mumbai 400 018 India, Tel: +91 22 66523500 Fax: +91 22 24972741

N Mo UG2ESIMH2006PLCI6T143
Regd. Cifice: 202, Tower A Persrsuln Bisingss Pare, Senapadi Bapal Mam
Lowar Parel, Mumba 400 13
Wabsite: www caprbomakoans.com  Tel, Mo +31 22 S0BE8100  Fax Mo +51 22 40888160

NOTICE

With refarence o our Mobos daled 05th Augist 2025 regarding shefting of Yaranas: branch o anolher
ocatan. Tha branch wil nal be shifted and wil continue 1o operale 3 Ihe pregent address -

Gontac! No: Prem Lata - 82871 20978

E-Buction Sale Matice for Sale-of Immovable dssets under the Secuntization and Beconstruction of Financlal Assets and Erforcement of Sacurity
Imterest Act, 2002 (herginafter refarred o &3 "tha Act”} read with prowisa to R 8{5) of the Security Imerast (Enforcement) Rules. 2002 (hereinaftar
referred to a5 “the Rules"}. Natice is hereby given to the pishlic in general and in particukar tothe Barrowear(s) and Guarantar{s) that the balow-
dascribad immeealla proparty mortgaged/changed 1o the Securad Crading the possassion of which has bean fakan by tha Autharized Officer of
Hinduja Housing Finance Limited (Secured Creditor] having i1z Corporale Difice at 167-169. 2nd Fleor, Litile Mouwnl, Saidapel, Chennai— 600
015, will be soid o0 “As is Where 1™, “As is What ls” and “Whatever there k5" bagls onthe dates mentioned Selow 1o realization af the amount dus
ta the Secured Creditos from the barmowers and guaranicrs, The sale will be done by the Auzharized (fficer through e-auction platform provided atthe
wabsite; hips:/'www.bankeasctions.com/,

Branch Office: No. 403, 4th Floor, Business Square, Sector 12, Avas Vikas Colony, Sanjay Place, Agra, Uttar Pradesh 282004

Under Section 13(2) of the Secaritisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002
read with Rule 3(1) of the Security Interest (Enforcement) Rules, 2002. The Undesigned is the Authorised Officer of Mahindra
Rural Housing Finance Limited under the above said Act. In exercise of power conferred under Section 13(12) of the said Act
read with Rule 3 of the Security Interest (Enforcement) Rules, 2002, the Authorised Officer has issued Demand Notice under
section 13(2) of the said Act, Calling upon the following Borrower(s) (the “said Borrower(s)”), to repay the amounts mentioned
in the respective Demand Notice(s) issued to them, the content of which is re-produced below.

INSPECTION DATE : 25.10.2025 | EMD LAST DATE - 26.10.2025 | E-AUCTION DATE : 27.10.2025 | BID INCREASE AMOUNT Rs. 10,000/~ . Name of the Borrower(s) /| Address of Borrower(s)/ | Demand Notice | Description of Secured asset AT T SRNTE on WD DI, SURIRN R E'Em_'wmm" umr_ hd_“h am.w.
LAN/Barrower(s) Co-Borroweris) Guarantor(s)  CTIETCC L AN AR Reserve Price Ra, 44,55,000,- Guarantor(s) Guarantor Date and Amoun (Immovable Property for Gapri: Global Housing Financa Limited
GZ'GNA/GNRAN/ADIDO00D3E1. 1. Mr. Anand Verma Dasmand Notics Dals & Amaant: Earnesl Money Deposit 1. |AGRA Branch Brahman Mohalla, Jagner Road, 20-06-2025 |Property Situated At Plot On ) : 5di-
M 2 Mrs, Jyoti Srivastav. Plat Mo 261, Plot No 261 Sec 4 5 909 e, 38,12 678 (EMD) Rs. 4.45.500/- LAN:-1249912/ Dhanauli Malpura, Near Shri Ram| Rs. 436877.84 |Khasra No.550, Mauja Dhanauli,| |Flace: Mumhbai (Yashesh Pankaj Bhatt)
Near Ramprastha Vaishali GZB, Metru. Ghaziabad. Ullar [t e e XSEMAGR00989847  |Babu Inter College, Agra-283102 Agra-283102, East:10 Feet Wide| |Date: September 27, 2025 Company Secratary
Pradesh, India - 201019 as on 24.02.2025 Symbolic Possession Date: 19.08.2025 JITENDRA BHILWARE |And Siroli Road, Vikas Nagar, Road , West:plot Deegar |,
description Of Property: Khasra No- 503/3. Flal No- UGF- 6,Upper Ground Floor Fromt Side,.RHS Corner Flal, Vidhayak Colony, Village (Borrower) Dhanauli Malpura, Agra-283102 North:plot Of Bhikam Singh |,
Makanpur, Indirapuram Nearby Apex Royal Castle,Ghaziabad Utlar Pradesh 201014, Village Makanpur, Indiraperam, Nearby Apex Royal ASHA DEVI (Co-Borrower) South: Plot Of Sunehari Lal, Area SECOND FORM G
Castle, Metro, Ghaziabad, Uttar Pradesh, India - 201012 BABLU (Co- Borrower) : 83.61sq/mt INVITATION FOR EXPRESSION OF INTEREST FOR SUBMISSION OF
GZ/GNR/GNRN/ADDDODO14B. 1. Mr, Baira) Balraj 2. Mrs. REGUA G BRI Reserve Price Rs. 13.89,150/- NISHA KUMARI (Co- Borrower) and MANOJ KUMAR (Guarantor) RESOLUTION PLAN OF M/5 SAKRIYA TECHNOLOGIES PRIVATE LIMITED

AS A WHOLE DPERATING IN THE BUSINESS OF RETAIL TRADING OF LMLIOR AT DELHI
[Uneler sub-refifatien [ 1) of Regulation 364 of the Insolvency amd Bankmiptey Beard of India
[msoliency Resalution Process for Carparate Persons) Regulations, 2016]

Sonam Sonam. Fiat No Ug 03 Plot No € 31/32, Sai Upwan BT L TR L L L Lo [ . &/
Society Yusulpur Chak Saberi, Gaulam Buddh Nagar U.p, ETRCRIE I L RET AT Earmizl Money Deposil (EMD) Rs. 138,915,
Medro, Grealer Noida, Uttar Pradesh, India - 201003 as on 24.02.2025 Symbalic Possession Dabe: 13.08 2025
Descriplion O Property: Flat no UG 04 Upper ground floor Front side Plat na 20, 21, 28, 28, Krishna Valika...Khasra no. 76 and 78, Ghaziabad,
Uttar Pradesh, 201016, Sudamapuri Calamy Gram Dundhera Tehsil & District, Behind Gurudwara sahik /Gaur city 2 . Sudampuri colony, Metro,
Ghazkabad, Utlar Pradesh, India - 201016
DL/MTGMTHG ADODDOO3ET, 1, Mr. Babvan Pandit 2. Mr, RUIERVEEIEND TG ER R R EE T
Bindu Devi, Khasra Mo. 88, Ram Magar Villaga, Pargana [ E 0 1k 0L =00 10 e 1L

Pursuant to the above notice is hereby given, once again, to the said Borrower(s) to pay to MAHINDRA RURAL
HOUSING FINANCE LIMITED, within 60 days from the date of publication of this notice, the amount indicated
herein above, together further interest at 2% p.m. from the date(s) mentioned above till the date of payment and/or
realization of the dues.

The above said Borrowers are hereby advised to make the payment to the company as aforesaid, falling which the
company shall proceed against the above secured assets under Section 13(4) of the Act, entirely at the risks of the

said Borrowers as to the cost and consequences. A || — R i
2, | Address of the regstesad olfice

-
1. |[Name of the comporate dabbos
along with Pax & CINS LLF Mo,

RELEVANT PARTICULARS

' ‘Sakriya Technologies Private Limited
CIN: 3311000201 3PTC2E27 25

(PAN: AAUCS027OGE .
Flat Mo, A-2/6, Shivafi GO-0P GHS Lia

Reserve Price Rs. 14 77 404,-

sarmes! Money Depos 5. 142,749/« . . . . . -
3 Jalalabad, Ghaziabad, Up-201003, Uttar Pradesh, Metro, BRFE R EE T TRy T8 [_"TE1E_IJE_HUEHE§I1_IE_"II_DIH__Iq__'::__ Place :-AGRA, Date:-28.09.2025 Sd/- Authorised Officer Mahindra Rural Housing Finance Limited Ll b : iz
Ghaziabad. Ullar Pradesh, India - 201003 as on 17.06.2025 Symhalic Possession Date: 23.09.2025 s £l e
Description 0 Property: A Residential Plol No. 26-a, Area Measuring 60 Sq. Yards, Comprising In Khasra No. 68, Situated In Residential Colony L — Delhi-110085, India
Ramnagar, Village: Ator, Pargana: Jalalabad, Tehsil And District: Ghaziabad, Uiar Pradesh. 2 |URL of wansite R MotWorking
nu"cu;ﬁnﬂu:ﬂﬂnuuu??ﬂ‘ 1. Mh F|!|II.IS|'| G“mi 2 Mrs wtal f}qutﬁﬂﬁinu' F‘Inl '1.1_IE"?I?_.HHI.'. HEEEH"".' Prica Hr:‘lﬁq T BYT- ] 4 Ciptails of Pl Whors majornty af As informad 1y ®r. Harm Rsvm Khadn
Megha Gupla. E-648b Nandgram Ghaziabad, E-6460 Demand Notice Dale & Amount: | Earnest Money Deposit (EMD) Re.1,59,788)- Mz adsals ane ogalted I".-1=’:|-_'¢!I,:"_'-IL Diiresclos Oof Ui Corporate Deblos,
Handgram Ghaziabad, E-6460 Nandgram Ghasabad 17.06.2025 And Re.14 66902 }b———r —rouon— —— Movatile Mxed assets are eated 8t
Maltro, Ghaziabad, Utiar Pradash, India - 20700 as o 17.06.2025 Symhbalic Possession Date: 17.09.2025 Tikni Bovdar godown at Delh
Descriplion O Properly: Residential House Mo-F-5548, on Ground Floor, (withowt Rool Righls), admeasuring area-18.53 5q. Mic, Covered area- Aleo, free commercia] goods vehickes are
18,63 5, Mtr,, Situated al Block-F, Residential Colomy Nand Gram Tehs#l & Districi-Ghaziabad (U.F} Boundaries As Per Sale deed Eas; Road 3,68 lpcated at Cluster Bus Depot. Sector 5,
Mir. Wide. West: House No-548. North: House no-559. South: House mo-557 Bawana Industrial area, Dedhi
RV AT R LR L Tolal Dulstanding: As. 9.01,027/- |  Reserve Price Rs. 1740909/ 5, |InstaBed capacity of main products; | NIL because of no aperations from
5 ?ﬁ%%ﬁ éamélrﬁﬁﬁ"daq gﬁ;ﬂ HﬂHrEtﬂh ';] il Demand Notice Date & Amaunt: Earnast Money Deposit DCB Bank Limited, . DCB BANK SEFVICES August 31, 2022 1l March 27, 2025
] I, dpun, Filaknma, Hapur (near 17.06.2025 And Re. 9,50,019/- (EMD) Rs.1, 74,596/ A-Set HOUSG,7/56,D.B.Gupta Road, Karol Bagh, New Delhi - 110005 S ||-'!5.;':,:,H',r\-_.;!|| D:':l"'l'!l'l1F!I|I":EI'I'r&i"| Diafe

Filakhua Raitway S1ation), Maohalla Chidda Puri Near Railway —_
Station Pilakhuwa, Semiurban, Ghaziabad, U.P India - 245304 2z om 17.06,2025 Symbalic Possession Date: 16.09.2025
Dezcriplion 01 Property: Piod No. 7, Khasra No. 2002min, Moballa Crhiddapurl, Village Pilkhuwa, Hapur, U.p, Viliage Pilkhuwa, Hapur, U.p, Near
Dav School Mahala Chidda Puri Mear Railway Stalion, Bemiurban, Ghaziabad, Ultar Pradesh, India - 245101

DLS0R/SDRA/ADDOIOOTAE, 1. Mr. Sauhard Thapliyal  RELELEGTEETEETH TR el B il AR Reserve Price Rs. 32.44.140/-
i SRR PTG N SR D S P IR Demand Motkce Date & Amount: | Earnesi Money Depasit (EMD) Rs. 324,414/
Nawr Dathi-110003, Lodhi Cofony, Metro, Dabhi, Dalhi, 18.06.2025 And Rs. 2B 44160 bbr;—mpm—-mrm—m—m—mmm
India - 110003 a5 on TB.06. 2025 aymbalic Possession Date: 23.09.2025
Description 0f Praperty: Fial mo. C-3 (M.1.G.), Second Floor Froni Side with roof rights, area measuring 50 mirs., built on Plet no, Gyan Khand-
1/272, silualed al residential colany known as Gyan Khand-1, Indirapwram, Tehsil & Disll. Ghazlabad, UP
GZ'MHR/PRTPABIOOOZ0G, 1. Mr, Prem Pzl 2. Mrs. Priti BULGEIRETE=ETE U] B ER i TR Reserve Price Ra. 24,04, R840/
Pal. Vishwakrma Basti Gall No 8, 0, Modinagar Ghazizbad [J e Ty T g T e k2 . R L

i, .l'.:IIJHI'Ith.' And value of main products,”
sarvices sold in last financial year

MIL becrise of nd Dpecations from
August 31, 2022 il March 27, 2025
|2 Insolvenay Commencament Date
L

Cratails can e obtamged by oornmailing at:
AAXMEMMEASSOCIADES, GO

Sakrya.cirprlgmail. oom;

cirpesiplLaEgmailcom upon submisskon
|of Confidentiality Undertaking,

Cratalls can be obtained by e-malling at

nazim@mnkassociabes. com;

DEMAND NOTICE
UNDER SECTION 13(2) OF THE SARFAESI ACT, 2002 e
&, |Further detsils including last
fegilable fingncial statemens (with
Sevedubes) of Two years, |1sis of
creditors ane evallable at LIEL

You the below mentioned borrower(s), co-borrower(s) have availed loan/s facility(ies) from DCB Bank Limited by mortgaging your immovable
properties (securities). Consequent to your defaults your loans were classified as non-performing assets. DCB Bank Limited For the recovery of
the outstanding dues, issued demand notice under Section 13(2) of The Securitization And Reconstruction Of Financial Asset And Enforcement
Of Security InterestAct, 2002 (the Act), the contents of which are being published herewith as per Section 13(2) of the Act read with rule 3(1) of the
Security Interest (Enforcement) Rules, 2002 as and by way of service upon you. Details of the borrowers, co-borrowers, properties mortgaged, a |
outstanding dues, demand notice sent under Section 13(2) and amount claimed there under are given as under:

Eligibility for resolution applcants
undar section 25(21h) of the Coda

Uttar Pradesh, Metro, Modinegar, Uttar Pradesh, 17.06.2025 And Rs, 7,77,256/ f— - : e Sr.| Name And Address Of The 1) Demand notice date it vadlable ot URL: sy, R Email oo,
India - 201204 as on 17.06.2025 Symbafic Fossssaion Date: 18.08.2025 No. Borrower, Co-borrower/guarantor, Secured Property Address 2) Outstanding dues ! | CirpStpICDEEmMaiLeom
Dezcription Of Property: A Flot Area Measulng 108 5q. Yards, Construction Area 930 5q. Feel Lz, 86.04 Sq. Miss, (as Per Technbal) (as Per Loan Account No., Loan Amount 3) NPA Date 10, | Last date for recelpt of expression 13102025
House Tax: House Mo. 30, Viswakarma Basti) Situated A1 Sikri Khurd Under Nagar Palika Modi Nagar, Pargana: Jalalabad, Tehsil And District: , . , g
Ghaziabad, Uttar Pradesh-east: Se- House Of Hem Singh, West: Ne- Road, North: Ne- House Of Mahesh Pal, South; Se- House 01 Hem Singh, ' 1 | 1.Mr. ASHISHASHISH, All Piece And Parcel Of Plot Measuring 0-4 Biswas |.E 222 | 1) 10-09-2025 T (Bt e oF erolane Bt of CERLEIL
OL/MTG/MTNG/ADDOOODT3T & CO/CPC/CPOF ANDDO04003. RC Rt L P Reserve Price Rs. 26.07.028/- 2.Mrs. ANITAANITA, Sq.Yds Admeasuring East To West 40 Ft And North To | 2) Rs.23,84,765/- prospective resciution applicants
1. Me. Pappu Pappu 2. Mr. Beena Beena & 3. Mr. Beena [T R h 2 L ke 3.Mrs. JYOTI RANI W/o Mr. ASHISH |South 50 Ft 4/25 Share Out Of Total Land Measuring 1| (Rupees Twenty Three B s e SR 5095
e L L L L e R L 17.07 2025 And Rs. 22 64,907/ —0 ———— 8 i ettt ASHISH. Bigha 5 Biswa, Comprised In Khewat No.47/45 Min Khata | Lakh Eighty Four Thousand it e % ke 2 0,
Dilshad Garden, Metro, New Delli, Delh, India - 110085 as on 17.02.2025 Symbalic Possession Date: 13.08.2025 All Address At- No.58 Comprised In Khasra No.2398/1966/1499(0- | Seven Hundred Sixty Five o -;I_ijl'j_"l'"’i'f il T
Description Of Property: Flat No 8 Plot No 787 Second Floor Frant Rhs With Raof Rights Shalimar Garden Extension 1 Sahibabad Ghaziabad- House No 153 Kailash Colony Sonipat|3)!903/922(1-0), 2400/ 1961/1499 (0-2) Situated In The | Only) as on 10" September i bortinlnantille il - s
201010 U.p, Shalimar Garden Extension 1, Metro, Ghaziabad, Uttar Pradesh, India - 201005 Haryana- 131001 Revenue Estate Of Village Kalupur In The Abadi Of | 2025 - -E— tl' i - i E‘ : e
DL/S0R,SDRA/AOOBD0TAS. 1, Mr. Samrat Sameat 2, Mr. LE A CE T a R AR Reserve Price Rs 42.52.500/- Loan Account Number- Kailash Colony Within M.C Limits Sonepat Tehsil & Dist. | 3) NPA Date - 02:08-2025 g Lo ot kb I Gt
Richa Richa. B-73, Gali No.2, Sandeep Enclave, Akbarpur e g T e P e e e Tl DRBLSOI00561037 Sonepat.Bounded By. East- Plot Of Other, West- Gali, b N e Sl
Bherampur, Bala Jee Mandir Budh Vinar Ghaziabad,  [RRIFRL I L i T P i A A g e Loan Amount Sanctioned: North- Plot Of Other, South- Gali (The Secured Asset) S Reduibt ipF tanokie: it
Malro, Ghaziabad, Uttar Pradesh, India 200001 a5 on 17.02.2005 Symbalic Possession Date: 13.08.2025 Ranr;’) Org(())gg/ anctioned:  prospective resclution applicants
Description 01 Property: Entire property. Plot no,-B-93, Khasea no.-112, Ashu Enclave, Village- Axbarpar, Behrampur, Ghaziabad 201001, Ashy [ TSR 15. |Last date: for submisscn of 12122025

resolutinn pkans
Procass amiil il 1o sabii
E!q.'ll'EE-ﬁ.H’!‘l"- of Interest

Enclave, Village- Akbarpur, Behrampur, KB Public school, Metro, Ghariabad , Uttar Pradesh. India - 201001
GZ/GNA/GNAN/ADDOO0D141 & Total Outstanding: Rs. 2.56.234/- | Reserve Price Rs. 26.44,650/-
e LR L L P RSl Dlemand Motice Date & Amount: |Earnpst Money Depasil (EMD) Re, 2.64_065/-

Mrs. Bhawana Aani Bhagatde, Mu Block, Pritam Pura  [RENIEED LR TN X B d il v T S :
Delhi, Metro, Delhi, India - 110034 2% on 17.02.2025 Symholic Possession Date: 21.08,2025
Dezcription O Praperly: Plol Mo 3 Kkasra No 1579, Utiar Pradesh Indla 201002, Min Kailazh Puram Raispur Ghraziabad Metro Metro, Ghazizbad,
Utar Pradesh, india - 201002
DL/MTE/MTNG/ADDOODDT29. 1. Mr. Sunny Singh 2. Mr. ELLERNTEEND [0 HETE T R T Reserve Price Rs, 19,16, 522/
Soni omi, G-67 Flat No. G2, Shalimar Gardan Exfension- @ik R R ARG BBl L. Earmes] Mangv Degazil (EMD) Rz, 1.91_692/-
" If, Gahibabad, Ghaziabad, U.E Near Triverl Dham Mandir, BL R FRlE OR: o el Fi e L—
Matro, Ghaziahad, Uttar Pradesh, India - 201005 as on 24.02.2075 Symbalic Poszession Date: 1808 2025
Description (1 Property: Flat NoL1 -2 first Floor Rear Side LH.5 Unil, Plod N A 83, Block A, Shalimar Garden Extension 2, Sahibabad Ghaziabad Unar Pradesh.
DL/NGLU/GHAL/AODO003017. 1. Me Bhim Siagh 2. Mrs. RRGICERTIT R ENE NS T Reserve Price Rs. 15,95,504/-
EIDIIERIT IR SRR A R LR F NI LE ) Demand Motice Date & Amount: |Earpeet Money Denasil (EMD) Rs. 159 551/~
Nandgram Ghaziabad . Sangam Vihar Nandgram, Metro, BEN A AERERR I TR R ER w
Ghazizhad, Utiar Pradash, India - 201001 ason 24022025 Symbalic Possession Date: 13.08,2025

Descripion O Property: F 546 Gl Nandgram Ghaziabad, F 546 GI Mandgram Ghaziabad, F 546 Gl Mandgram Ghaziabad, Metro, Ghaziabad, Utlar
Pradesh, India- 201001

GEGMAGMANADIDD0O0M3S. 1. Mr. Md Yasir Khan
2. Mrs. Bibd Tarannum. Plot N 858 Block F Sec 3 |

You the borrower/s and co-borrowers/guarantors are therefore called upon to make payment of the above mentioned demanded amount with further
interest as mentioned hereinabove in full within 60 days of this notice failing which the undersigned shall be constrained to take action under the act
to enforce the above-mentioned securities. Your attention is invited to provisions of sub-section (8) of section 13 of the act by virtue of which you are
atliberty to redeem the secured asset within period stipulated in the aforesaid provision. Please note that as per section 13(13) of the said act, you
are restrained from transferring the above-referred securities by way of sale, lease or otherwise without our consent.

Date: 27-09-2025
Place: Sonitat, Haryana

nazimBmnkass0c ates, com;
sakfya.clrpiemall.com;
cirpstpldEgmaitcom

. | Datails of the corporata debior's M

regstration status a5 MSME,

11

for DCB Bank Ltd,
Authorized Officer

Mohd Nazim Khan, Reselution Professlonal

Sakrlya Technologles Private Limited {Under CIRP)
IBBI Reg No.: |BELAPA002/AP-NOGI7E 201718/ 10207
AFA Valld Upto 31.12 2025

Address: MNK House, 94/9-10, Baserment,

Eagh Patel Wagar, New Delhicl 10008

£-Mail 1D: nazmdmnkassociates. com;
sakryacinp@gmall.com: cirp.stplOiEgmallosm

Mohile Na: +81- 01145095230

Date: 25.09.2025
Placa: New Dakhl
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SALE NOTICE
FOR SALE OF

E-AUCTION SALE NOTICE of Properties: 30-10-2025

Tatal Lllllslaﬂmu I"..~'.: 16,17.667/-| Reserve Price RS, 16.67,144 |
Demand Notice Date & Amount: |Earppst Money De

& Vaishali Ghaziabad, Metro, Vaishall, Utlar Pradesh,  [REXTEDPLR NPT "RLR L IED DR M Bank of India 3 Ghaziabad Zone B-32, Sector 62, Noida-201307 MOVABLE /
India - 201010 as an 18.04.20725 symbaolic Poszession Date: 13.08.2025 INNIMDOVABLE
Descripion OI Properly: Plal No [il-U387, vaishali Sec-31, secand Floor,wilhoul Rool Righl, Nera By Mahagun Mall, Ghaziabad, Ullar Pradesh, Relationship beyond banfing Phone: 0120-2404135 PROPERTIES

201010, Matro, Ghaziabad, Uttar Pradesh, India - 201010

DL/OLE/DLSD/ARDO0OOTEE. 1. Ms. Km Laxmi 2. Mr.
fdesh Pal. Akbarpur Bherampur, Sec 63 Noida, Metro,
Nalda, Lttar Pradesh, India - 201301

otal Dulstanding: Rs. 18,81,653;- Reserve Price As. 19,87 370 /-

s | Earnest Money Depasil (EMD) As. 108,737/
18.04.2025 And Rs. 1768830~ — — —
as on 10.04.2025 symbalic Possession Date: 13082025
Description O Property: Flat No T30, front Lis, Third Floor, With Roal Right.property No 60, Part 07 Khasra No 961 Mi,enione Residency, Village
Akharpur Behramparparagana Loni, Tehsil And Districtnear Gréen Holtal ghaziabad, uifar Pradesh, 201008, Uttar Pradesh, Malro, Ghaziahad,
Uttar Pradesh, India - 201009
GL/GMASGHNRN/ADDDDOGETA. 1. Mr. Vinay Sharma 2.

Mrs. Sneh Lata, Howee Mo E 2, House Mo E 2 Block E
Krighna Magar, Melro, Dethi, Delhi, India - 110051

APPENDIX- IV-A Under the provisions of Rule 8(6)

E-Auction Sale Notice for Sale of immovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the
Security Interest (Enforcement) Rules, 2002.
Motice is given fo the Public ingeneral and in particular 1o the barrower (5) and Guarantors (5] that the below described immovable properties morigaged (charged 1o Bank of India, the constructive/Physical possession of
which has been taken by the Authorzed Officer of Bank of India, will be sold on “As is where is ““As is what is” and “Whatever there is” basis on 30.10.2025 (Time 10:00 AM to 5:00 PM).
The Last date for submission of EMD/Documents online is 30.10.2025 (Upto 4:00PM). The intended buyer shall get their names registered in the portal https:iwww.baanknet.com/eauction-psbibidder-
registration and submit EMD online to the Global EMD Wallet.

Short description of the properties to be sold are given below: Amount to be recovered (secured debt) and particulars of possession are also mentioned in the table below.

" Damand Molice Dale & Amowni:

Tatal Dutstanding: Rs. 23,96 661/ Reserve Price Rs. 24,94,170/-

Demand Notice Date & Amount: |Earnest Money Deposit (EMD) Rs. 2.49.417/-

15 28.04 2025 And Rs. 22 83.234/-

Symbalic Possession Date: 19.08 2025

as on 28.04.2025
Description 0! Property: A Residential House No. 121, Area Measuring 40 Sq. Yards, |e. 33.44 Sg. Melers, Situated At Residential Colony Mohalka Name of the Branch & Outstanding Amount Reserve Price Name and Mobile No. of
Pran Gadhi, Tehsil And District- Ghaziabad, Utiar Pradesh, India - 201009 Sr. sigma.of Aocouiti DESCRIPTION & OWNER OF (Blkcury 3 debt] EMD Date and time | 5 b orized officer | BM to
GZ/GNR/GNAN/ADDDOD0G3Z. 1. Mr. Rahul Rakhel 2. Mrs. RELEIRUTELS U0 bR i Reserve Price Rs. 17.45,%5%/- No. PROPERTY y of e-auction whom bidder may contact
M Jagwali Jagwali. H No 118, Kalka Gadi Ghaziabad, [0l 1 L R L Borrower Date and Type of Possession | Bid Increase Amount
Metro, Ghaziabad, Ultar Pradesh, Indla - 201001 14052006 And Rz 1D iR 080~ | —— — * - - -t ¢ —
as on 14.05.2095 Symbualic Possesgion Date; 21082025 1 | Bank of india - Sector-18 Nodda | All part and parcel of residential property situated at | Rs.50,80,658.14+ Intt, W.e.f. date of Rs. 176.78 Lakh 30.10.2025 Arvind S Panicker
Description Of Property: 0ld House-117,new House No-119a.gall No 1,mohalla Kafkagarhl.pargana, Loni tebsii-district, veterinary Hosplial Branch Plot no. 28-D,Block M Sector 66, Village-Mamura | interest ceased (Less amount if any 10 amto 5 pm
Sadar,ghaziabad, sttar Pradesh. 201001, Metro, Ghaziabad, Uitar Pradesh, India - 201001 Account-i Mr. Joginder Singh S/0 | Noida, Gautam Budh Nagar UP -201301 | deposited thereafter) Rs 17.68 Lakh i '
U RN DT R R LT LR RN Totl Outstanding: Rs. 982977/ | Reserve Price Rs. 82,38 844, Dharam Singh, i) Mrs. Geeta | admeasuring 165.42 sqmtr in the name of Mr. | Symbolic Possession Rs, 1.77 Lakh
17 I et L il Demand Notice Date & Amount: |Earmest Money Deposit (EMD) Rs. 8.53,884/- Chauhan WO Joginder Singh, iii) | Jeginder Singh $/0 Dharam Singh., Boundary - North N
Colomy Muradnagar Ghaziabad 201206, Adarsh Codony, A R R Rk BT A B N e — Mr. Virendra M /0 Ram Rai | -Road, South-Piot no. M-25, East- Plotno.D-28E , Wesl-
Public School, Rural, Ghaziabad, Uttar Pradesh, India 201206 a3 on 19.03 2025 Symbolic Possession Date: 15.09.2025 I'|'IL WENOTa Maryd m haj Pl o, D.280 S - 5
Descripon Of Property: Frechald properly land measuring 265.21 sq. or say 221.74 sq.mir. Perlaining to khasra no -108 situated in village aurya :
SR . Y 1 Pl AR I W i PR o A i A . S 2 | Bankof India—Ghaziabad Branch | Al part and parcel of residential property situated at | Rs.18,88,501.32+ Intt. Wef dateof | R
" . earan gy . +15,00,991. - W, 5. 33.41 Lakh Ao. Vinayak
RIS W R T w e e PP PR TN Total Outstanding: As. 33,94,002/-]  Reserve Price Rs. 84.51.350/- Account—i) Mr. Lalit Kumar Goel | plot no. 1-343, Block |, Govindpuram, Ghaziabad,UP | interest ceased (Less amountif any 13112 I'IIHILEEE?“
T Haﬁ“ﬂm:‘gwﬂ:;;" AR I [iemand Nofice Dale & Amauni: |armost Money Depasit (EMD) As. 9.45.135/- §/0 Radhe Shyam Goel 201009, admeasuring 91.42sq,mtr in the name of Mr. | depositedthereafter) Rs. 3.45 Lakh e’ 4
- ' i Ll n 5. 44,04, A R R R R T TR T T e T T e 5 -
Pradesh. India - 201001 35 on 17.06.2095 symbalic Possession Date: 11.09.2025 ii.) Mr.Ripul Goel S/0 Lalit Kumar Lalit Kumnar Goel 5i0 Radhe Shyam Goel. E.mni:lary- Symbolic Possession Rs. 0.34 Lakh
Descriplion O Properly: Parl O Khasra Mo.78,.village Raghunathpurparagana Dasnalehsil & Districlnear Desi Boy: Gym Goel Morth-Piot no. 344, South-Plot no. 1-342, East- House T
Raghunathpur,ghaziabad,uttar Pradesh. 201015, Ghaziabad Uitar Pradesh, Metro, Ghaziabad, Uttar Pradesh, India - 201001 na. 3687, West-40f wide road
GZ/MNR/PRTP/ADODDDOTE2. 1. Mr. Sarfaraj Sarfaraj 2. |RLlEIRN A ERT I oy R S Reserve Price Rs. 20,712,040/ 3 | Bank of India— Ghaziabad Branch | All part and parcel of residential property situated at | Rs.18,66,991.21+ Intt, W.e.f. date of Rs. 20.90 Lakh Vinayak
1 Mrs. Amina Amina. House No 00, Ward Ne 23 Mohalla  IECTT A AT W T LT RN PO TREN Account— Mr. Rajveer Singh $/0 | Plot no.186, 1st floor{without roof rights), Sanyog | interest ceased |Less amount if any bl 30.10.2025
Kachchi Saray Muradnagar, Ward, Matro, Muradnagar, [0 1T 51 L 15 [ S St oSt rews g : T 10 am to 5 pm
Uttar Pradesh, india - 201206 Bl e 04002055 | Symbalic Possession Date: 15.08.2025 Indraj Singh Nagar, Village- Sadarpur, Tehsil & Distt- Ghaziabad | deposited thereafter) Rs. 2.09 Lakh
Description O Property: Municipality no. 62 area measusing 40 5q. yards Le. 33.44 sq, meder, Partof Khasra no. 198Bmin, Situated at Village Sarna UP‘EE‘_I ok Squ“"ng ?El_.ﬂl:'ulsq.mh in the name of | Symbolic Possession Rs. 0.21 Lakh
Muradnagar Maruf Jhee| vasti Hurahnm& Farg:na Jalaiabad Tehsi Modinagar District Ghaziahad U,P -East- Preperty of Mastakesm, West- :f-tﬁﬁi*:ﬂﬁgg'gﬁh ﬂ[::f:df‘ﬂ"; 5‘“‘92‘ -I:E":"-'t"'ljjfl'f'.;"r'"?lrgé'
Progeriy ol Shamim, North- Property of Aril Gaji, South- Road 101t wide ot N, = CUAT-JURE, WHe road, 351 FIokno ;
Mods D Payment - Al piyment skali be male by demiand draftin brvaur of Hindwia Hewsing Finanos Linked pijable af Ghasiaiad or threagh RTGE MEFT Wesl-20M wids foad
Special Instrsctions Cawlion: Bidding in the ksl minutes/saconds should be auoided by the bidders in thor own infdoresl. Meithar Hinduja Hoesing o X : . by .
Fimanca Limited nor the Sarvice Provider will be regponsible far amy lapses/Tailure {Intarmat failure, Power failure, edc.) on the parl of the biddar in sich 4 | Bank of India — Sector-22 Noida | All the part and parcel of tha Residential Property | Rs.10,98,220.37 +Init. w.e.l_d_ate of Rs. 9.01 Lakh 30.10.2025 Amit Tl‘lpatl'll
casas, In prder to ward off such contingend sifuation, bidders are requested fo make all the necessary arrangements/allematives such as back-up Branch situated at Flat No-G/3, Em"f“d Floor, Bawa i"ms_tm“‘!d (Less amount if any 1l amto5pm
power supply and whatever elze required so thal they are able fo circumyvent such situation and are able to participate in the auction successhully, Account — i) Mr. Tarun Kumar | Apartment Plot No-C-1/17, DLF Dilshad Extention Il, | deposited thereafter) Rs. 0.91 Lakh
TERMS & CONDITIONS OF OMLINE E- AUCTION SALE: - 1. The Property is being soid on “As is Where is”, “As is Whal is”, “Whatever there is” and Goyal S/0 Mr. Kuldeep Ral Goyal | Village-Brahampura, Sahibabad, Ghaziabad, U.P. in | Physical Possession Rs. 0.10 Lakh
Without Recowrse™ basis. As such sale is without any kind of warranties & indemnities, 2. Farficulars of the properfy/assets iviz, extent & ii} Mrs. Anjali Goel WIO Mr. Tarun the name of Mr. Tarun Kumar Goyal. Admeasuring i
measurements spacified in tha E-Avction Sale Matics kas baen sfated 1o the best of the indpematian of the Secured Cred@tor and Secured Gredsior shall ¢ _Mr. . Norh-PlatNo. C-1/4T
nol be answerable Tor amy emar, mis=slatement or amission, Actual extant & dimensions may differ, 3. E-Auction Sale Nolice issued by the Secusd :“mar IG;HI[SI HI;I] :::] Eﬂﬂgﬂii area:-ﬂ,WEﬂq Mtr. Boundaty: Nodh-Flathle. St/
Grdien 15 an imvitalion 1o the gaesal pubilic o subemt Beir bids asd the same does aol constilibe and will tal be dedned bo conslibuls sty commiment . pdes = war Usyal | South- Fiat Mo. G-3, East- Common PassagelFlat No-
or avy representation on the part ol the Secured Creditor. Interested bidders are adwised to peruse the Ble deeds with the Secured Craditor and to Agarwal G-1, West- Property of others,
conduct gwn independent enguines'due dillgence atout the ttle & present condition of the property/assets and claims/dues affecting the property T g ; P : 5 P .
before submission of bids, 4. Auction/bidding shall only be through “online efecironlc mode”™ through the  website: & gank E* e Ailtl ?:aﬂtaﬁmm;:EIgﬁzmeﬁﬂeslgeﬁﬂl F'r-ugertyr :513411':95;;%?! E:qusmf Lui:ﬂr"t Rs. 9.01 Lakh 30.10.2025 A Trgrap
AuctionE hindujanousinglinance.com and htps.wew.bankeauctions. com/ Or Auction provided by the service provider G1 India PT LTD, who shall ranc ) sfuates a 0-lais,. faround laar, Gawa ) Re14,34,Le0. cash credi Rs. 0.91 Lakh 10 amto5pm
arrange & coordinate the entire process of auction throwgh the e-avchon platform. 5. The biddars may parficipate in e-auction for biddng from their Account — i) Mr. Arun Kumar | Apartment Plot No-C-117, Block C-1, DLF Dilshad | Re21 66,090.85) + Intt. W.e f. date of - U d
placa of chiica. Imemat cannastivity shall have bo be ensured by bidder himsalf, Secured Creditor/sarvice provider shall not be held respansibe for the Goyal 5/0 Mr. Kuldeep Rai Goyal | Extention I, Village-Brahmpura, Sahibabad, | interest ceased (Less amount if any Rs. 0.10 Lakh
rilared connackivily, netwark problems, own Syslem crash, pawsr Failured ebe. G, For defails; help, procedune and anine Hddng on g-auction i) Mrs. Charu Goyal WO Mr Ghariabad, LLP. in the name of Mr. Arun Kumar | deposited thereafter) Al .
prospaciive bidders may contact the Service Provider C1 INDIA PYT.LTD. 605A, Add: G1 INDIA PYT.ATD. 3rd Floor, Plol No. 68 seclor-34, Guargaon, : : £ ; 1 i
Maryana-122003, {Contact Person: Mithalesh Kumar, Phone No. 700804466, Email: delni@ciindia.com , Support Modile Number:- Arun Kumar Goyal iug:lﬁ ?“ ,:'“r,s "é‘gfff;;’ R;;ﬂ?gf;t ,ﬁg'" Py A
7201981124/1125/1126). 7. For participating In the e-auction sale te intending bidders should teqister thelr name at iii) Mr. Sanjeeva Agarwal S/0 Mr. Bl 4 e - r!'f'” Hocs proc If
hipsfwww tankeauctions. com and aucton@hindugahousingfinance.com wedl in advance and shall get the user id and passwoed, Inencing bidders Ishwar Dayal Agarwal ot No- C-1/16, East- Flal No-G-1, West- Property o
are advised v change only the password immediatety upan receiving i from the service provider, 8. Far participating in e-auciion, mtending bidders othare.
haws {0 deposit & refundabda Earnest Money Deposit (EMD) i.e. 10% OF RESERVE PRICE {as memtinned abowa) shall e payabds by inlerested bidders T 1 ] + F :
thwawgh Damand DrzlUNEFT/RTGS in fasvar af * Hindwga Housing Financa Limilad. 3, Th|!1inIE~'||:|in|;| biddars shaukd submit tha duly Ried in Bid Farm 6 g::r:‘:;' HGRR, = vaenint Nage :i]tluft:z Paﬁ n'?:?l,.ﬂ H:tf :P:hl::rﬂ;d:sg‘:lﬁ ;r:ﬁ:lﬁ]: E;::fttlgiezg[[mﬁ ::.n’:j;,l:l?;:f RE- 1536 Lﬂkh 30.10.2025 Richa Slngh
(lormat Zeailable on hipsews bankeasclians.cony and auctionghindujshausingfmance.cem aang with tho Demard Orall eemittance Iowands 8 = " : : it : gzl d 3 f HE 1 59 Lﬂl'lh 10amtospm
EMO In 3 seabed cover addressed 10 he Authorized Officer at Hinduja Housing Finance Limited. F-8, Mahalomi Metro tower, Sector-4 Vaishall, Account— i) Nadeem Ali Abbasi | Shiv Garhi, Near Mazidpura, Bulandshahr road, | depositedthereafter} - 1
Ghaziabad - 201010, The sealed cover shouwkd be super seribed with *Bid for partcipating in E-Asction Sate in the Loan Account Number (a5 mentioned S/0 Nizamuddin ii) Mr. Nasruddin | Hapur,UP-245101 admeasuring 66.52 sq.mir in the | Symbolic Possession Rs. 0.16 Lakh
abowve) for the property {as mentianed above). 10, After expéry of the last date of submission of blds with EMD, Autharized Officer shall examine the bids S/0 Nizamuddin (ii} Mr. | name of Mr. Nadeem All Abbasi 5/0 Nizamuddin. e
received by him and confirm the details of the qualified bidders {who have quoted thair bids over and abave the reserve price and paid the specified EMD Nizamuddin 5/0 Khwaz Bakhs Boundary - Morth- Plot no. 16, South-Plot no.18, East -
with tha Sacured Craditor) to the service pravidar CF lndia FYT LTD to enahle them ta allow oaly those bidders topartacipate in the anfing inter-se Boad 20f wide \Wesi-Platno 25
Hddingauction procesdings al the daba and time mentioned in E-Aestion Salka Notice, 17, Inler-52 bidding amang the gualied hidders shall start iam : 7 :
the highist bid guodad by tha qualified bidders. During the process of infer-se badding, thara will be unlimstad exdansion of * 107 minules each, Le. e erad TERMS AND CONDITIONS

4, Vaizhali, Ghaziabad - 2071019, 25, This is also 30 (Thirky days’ nofice to the Barrowen MortgagonGearanioes of the above said loan accoun
pursuant to rule BiE} o Sacurily Infarest [Enlorcemant) Rules 2002, shauthplding of duction ale an the abova-menlionad date place,

Place; Ghaziabad Date : 28/09/202%5,

Sd/- Authorised Oficer - HINDULJA HOUSING FINANCE LIMITED

Date: 26.09.2025, Place, Ghaziabad Authorised Officer, Bank of India

sale price incuding EMD already paid. immediately 'betore thie end of next working days on accepiance of Bid price by the authorized officer & the balance of the sale price on or before 15Th day of sale . The auclion sale is
subjecttoconfirmation by the Bank. Defaultin depasit of amount by the successful bidders would entail forfeiture of the whole money, already depossed and property shall be put o re-auction and the defaulting bidders shall

have no claimirght in respact of property famaunt,

The intendad bidders who wants to gat ragistered with the wabsite and {o submit the EMD and require assistanca in creating Login 1D & Password, uploading data, submétting bid, training on e-bidding process atc., may
contact the customer care at 8281220220 or support.basnknet@psballiance.com - and for any property related query may contact Authorized Officers at their respeciive phone numbers OR at Ghaziabad Zonal Office in

fime of @- awclion shall be autamaticaly eatirded by 10 Mnses e beod 0 bid s made within 10 aunules froe he last edansion 12, Bids ance mada 1. Auction s:aln.'hin:lding would be only mm_ighr.;}ﬁﬁnﬂ ﬂfd:jing;-rﬂl::e&s'shmugh the wahzsite https.'.'J"vmw.haanhnaLcnml'na-ucﬂnn-psb.lhlddm-mgislratlnn
shali not be canceled of withcrasn, &0 Dias mrade troem the Eser id {{wE] I bickder will be deemed 1o kave besn made a¥ fnim akane. 1.4 |m|“3:||3.::[:|!|' 2 Diate and tima of E-auction s 30.10.2025 :."} 00 AM to 05.00 PM with Auto-Extensions of 10 minutes Ea‘:h_l The lasidate r’ﬂ'f submissionof EMD is 30.40 ims[uplu ‘-'MPM]
upon closure of E-Auction proceedings, the highest badder shall confinm the final amount of bid quatad by bem by £-Mai both to the Suthorized Cfticer ; : e ; i .' 3 5 e i ; : TR ; oz ;
an his mad i arpamakan sharmahinduishosngfinance com and the Service Provider for peting declared &5 sucoessful bidder in the E-faction 3. F'._ucljc-n would commence on the Reserve Prce plus firstinoremental value as mentionsd in bank's website. Bidders shallimprova theiroffers in mulipies/incremental value mentionad in the above table for all the properties
Sale procestings. 14, The successful bidder shallimmediately §.e. an the sama day or not laterthan next working day, a5 the case may be, pay a deposit simulianeously. The properties shallnot be sold below the Reserve Price plus first incramental value _
of twanky fiva per cent, of the amaount of the 52k price, which is inclusive of aarmest money deposited, i any, b the Authorized Officer conduciing the 4. Theimanding biddess shall gat thair names ragistenad on the portal https:/iwww.baanknet. com/eauction-psbibidder-registration and submit EMD online 1o the Global EMD Wallet and theraupon they would ba allowad 1o
sale. Tha bafanca amouni ol |1!Jr:.'|'|il!-'iE' price payable shall be on oo I:uafurul [ifLaamih day ol |:-:|n1i_| miafion of 1-:':|I|I-! ol ||'.I-I.I mmowvabda property. 15, Incase ol parficipate in the onfine auction through the said portal. Buyers shafl submét their KYT documents, phone mumber and emailid to the website.
M2l i fpeay rsent o s at | ke AMTSONRE 1 Wi BAICOUESILN i AEINCIO puDeser it e STipusdact Limi, Wiaisae Wil S ancaSed ani s 5. Theproperty shall be sold with all existing or future encumbrances (if any), The authorized Officer shall not be respansible for any third party ights {claims or dues on the properties.
iﬁlﬁg’,‘,lsE’E’,".‘_?#,{,ff,",?n",';";'t',‘l“,mﬂ'iﬁ'm'{,g'rf;;ﬁg‘f;',lﬁﬂ,jf:ﬁ,gpﬁ#f,ﬁﬁf,;g";ﬂiﬂgﬁﬁé{ﬁ;‘:‘jﬁ;ﬂ ,:':* r_,l]lf n::?ﬂﬁirﬂl l1h|[: ?;g’ﬁg;‘;ﬁﬁfg{ﬁﬂﬁ . Tothe bestof knowiedge and infarmation of the Authanzed Officer, there is no encumbrance on the propery. The intending bidders should make their own independent inguiries regarding encumbrances/ tithe of properies,
shial pay appiicabie TOS fout of Sale procesds) and submit TD'S cerifficats i the Authorised officer. 18, Municipal/Panchayat Taxes, Eleciricity dues (i sta1u_t-::nr:,r liability 'tax Eability farears of property tax etc. The Properties can be viewed by login to the website hitps:fbaanknet.com. For Physical Inspection of the property Authorzed Officer can be contactad during
any} and any other suthonties dues {if any) has to be paid by the successful bidder befors issvance of the sala carfificate, Bids shall be mads taking into working hours. .
consideration of all the statutory duss pertaining ba the property. 19. Sake Cartificate will be issued by the Authonisad Officer in fayour ofthe successful 7. Thesuccessful bidder ! purchaser would bear all taxes including TOS @ 1% of sale price paysble on purchaese of property (if sale price is Rs.50 kakhs/- Babove) and fthe taxes payable to service provider for condecting online
hidder oniy upon deposit of entive purchase price/bed amont an::l urnishing the necessary proct in respect of payment of all taxes/charges, 20, sale. Also the fees payable for execulion of sale certificals such as stamp duty, registration fee, ele. shall be bome by the successiul bidder,
iF"]I"“E?”'“'“'i’r"'G""'““m'“”"“ﬁ”“""Em"‘é"l:'?'lfu'?“"”"“"‘"ﬂ“ ""“lT&"'“"'“'"?“l?"”"’"g“ sl h"'lhul”"g oy "T 3““'”’;{‘“"&'25“:.21'?:” B, Unsucoessiul bidder shall take up wilh BAANKMET an thair own far refund of EMD, Aithorizad officars shall not be responsible for rafund of EMD.

utharized cibcer may pastponecance e E-Auction Sale procecdings withoul assigning any reason wisatzoewer, In case 1 E-fuclion Sale ; L i = il ] g il . )
scheduled ks postooned 1o a later date bedore 16 days froen te scheduled date of sake, it will b displayed on the website of the service provider 22, The g ;Fhaﬁ-aui:r]crasﬂd Clﬂin:ars.'Eiam-; iz nod t'f:".{nd b:na-:cEpt_ the highest offer and has the absolute right to accept or reject any or all offens) or adjourn jpostpone icancel the e-auction or withdraw any property or porton thereof from
decizion of the Authorized Officer i final, bindng and unquestionable. 23, Al bidders who submitted the bids, shall be deemed to have read and the R proceedings atany stape without assining any reason there of _ .
undersinnd tha terms and conditions of the E-Auction Sale and be hound by them, 24, For furiher details and queries, please contact Authorized 10, The Sake cerlificate will be issued In the name of purchasers fapplicants only and will not be issted i any other names
iD¥ficer, Prem Lata Mabile No. 8287120978 a1 branch office at Hinduja Housing Finance Limited, F8, First Flaor, Mahalaxmi Matro Tower, Sectar 11.  The Earmest Money Deposit (EMD) of the succassiul bidder shall ba refained towards part sala consideration. The Eamast monay Dapaosit shall notbear any inferest . The Successiul bidders shall have to deposit 23% of the

(1 20-2404135.5ale will be done by the Authorized Officers through e-auction platform provided in the websde hitps:{iwww.baanknet.com/eauction-pshibidder-registration

Mote: All interested bidders may inspect the property and its related documentsivisit the site after contacting the AQ/Branch from 27.10.2025 to 28.10.2025 during working hours only and no request for site

visit shall be entertained thereafter or prior to the date mentioned.
For detalled terms and conditions of the sale, please refer to the link provided in https:/fiwww.bankofindia.co.in

epaper.ﬁnant:taiexpress.mn'.. .
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o afgenr weo srsfYer wisow fafdes .

mﬂﬂ-r_‘rﬂ HATOT
- HIafie Prafeod - < o SRR Bigdd fafics, dedr 8y, fgdia ad, 570, Wit anf, adff, W

. §95—400 018, MR, I : +91 22 66523500, WA : +91 22 24972741 TRGT PIATGY : e 403, I
T, IO YRR, AdeR—12, 3N fABRT Bl ol ©f ¥, 3MFRT, Sk TeI—282004

i MRAl 1 URRfIaRYT 3R geRiET qor ufenffar 2 Tacs IfafFRM, 2002 ®1 ORT 13(2) & A1 ufod ufenfa
fRa (mrac=) forawmaen, 2002 & 9 3(1) & 3| SEEReR] SWRIG IR & Ted AT T gr3fdior vrsiw
fafdies &1 Wit feRT 8 | wited et =1 Saa i aw @1 oT 13(12) & A ufed uferfar R (ac) frammae,
2002 & 19 3 & 3l Uac AT BT WINT PR §U Il AT BT gRT 13(2) & el AT For1 SR i o, forad
FfaRad BolaREl) (‘SH BORRIT) F IR NI B T Faerd A7 Gl F aftia Rrn gam @ /T o T

1l'|u'|lr.|r.||.n -
FRe Frafed - A= wd SR BeaY fafics, AT 8oy, fd™ aa, s70, 0 arf, oo, R W
. §TS—400018, 9TTCH, TYeT : +91 22 66523500, BT : +91 22 24972741 T HrATes : 1117 /6, f3cha

o, o Us Ry 4% @ SR, Sl IS, 3RMP TR, PR, SR Ta3—208012

i Rl &1 ufenfaedRor SR geRFmIoT dom ufonfcr f2a acis sifaifera, 2002 #1 &1RT 13(2) & AT ufed ufenyfa
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THISISAPUBLIC ANOUNCEMENT FOR INFORMATION PURPOSE ONLY AND |15 NOT APROSPECTUS ANNOUNCEMENT AND DOES NOT

CONSTITUTE AN INVITATION OR OFFER TO ACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES. THIS IS NOT FOR RELEASE,
PUBLICATION OR DISTRIBUTION DIRECTLY OR INDIRECTLY OUTSIDE INDIA

¢ FINANCIAL EXPRESS

FASCINATE TEXTILES LIMITED

Qur Company was oniginally incorporated as a Privale Lim#ed Company in tha year 2017 in the name and style of "Fascinate Texlilas Prvate Limited” under the provision of
the Campanies Act, 2013 vide certificate of incorporation dated Febreary 09, 2017 zued by the Regiatrar of Companies, Kaolkata, West Beagal. Further the status of our
company was changed toa Publc Limiled Company by & special resclulion passed on April 26, 2025, A fresh Cerificale:ol inoorporation consaguent upon canversion of
Company to public fmited Company and consequent fo changs of name to *Fascinate Texdiles Limited” was issued on May 20, 2025 by the Registrar of Companias, Central
Processng Centar, The Company's Corporale Identification Mumber |s U1 7280WR201 TPLCE1 8383, For detalls of change in the name of our Comparny and address of
ragistered office of our Company, see "History and Cariain Corporate Matiers” on Page No. 211 of this Draft Red Herring Prospectus,

Registerad and Corporate Office: 304, Kutul Sahi Road, Barasal Mortih 24 Parganas, Basrasat- |, West Bengal, India, 70124

Contact Person: Rilika Sharma Tel: +91 7411705401, Mail: complianceiifascinalelsxdile in Wabsite: v fassinaiplexlile com

Corporate ldentity Number: L1 7280WEB201TPLC21 2383

OUR PROMOTERS: Mr. Vishal Mahar, Mr Chirsg Shujs, M Rishabh Mahar, e, Nannder Eumar Ahuja and Vishal Mahar HUF

THE IS5UE 15 BEING MADE IN ACCORDANGE WITH CHAPTER IX OF THE SEBI ICDR REGULATIONS {IPC OF SMALL AND MEDIUMN ENTERPRISES) AND THE
ORAFT RED HERRING PROSPECTUS ["DRAFT RED HERRING PROSPECTUS") DATED SEPTEMBER 26, 2025 HAS BEEM FILED WITH THE SME PLATFORM OF
MATIONAL STOCK EXCHANGE (MSE EMERGE)

IMITIAL PUBLIC OFFERING OF UP TS 42,84, 000 EQUITY SHARES OF FACE VALUE OF T 10 EACH ("EQUITY SHARES™) OF QUR COMPANY FOR CASHAT APRICE
DF % (] PER EQUITY SHARE (INCLUDING A SHARE PREMIUNM OF 2 (@) PER EQLITY SHARE ) ("OFFER PRICE 1AGGREGATING UPTO? (o] LARKHS (THE “OFFER")
COMPRISING A FRESH 155UE OF UP TO 34,58,000 EQUITY SHARES AGGREGATING UP TC T (@] LAKHS BY OUR COMPANY (THE “FRESH ISSUE™} ANDI AN
OFFER FOR SALE OF UP TO8.36.000 EQUITY SHARES AGGREGATING LIP TO ¥ [&] LAKHS BY OUR PROMOTERS SELLING SHAREHOLDER, (THE "OFFERED
SHARES") {THE "OFFER FOR SALE" AND TOGETHER WITH THE FRESH OFFER, THE "OFFER" | OF WHICH UPTO (@] EQUITY SHARES AGGREGATING TOD T [@]
LACS WILL BE RESERVED FOR SUBSCRIPTION BY MARKET MAKER TO THE OFFER (THE "MARKET MAKER RESERVATION FORTION'). THE OFFER LESS
MARKET MAKER RESERVATION PORTION |LE, NETOFFER OF LETCO &) EQUITY SHARES ATAN OFFER PRICE OF T (@] PER EQLITY SHARE AGGREGATING TO

] a5 Tyt — 110008
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it o 1A R 7 [@] LAKHS IS HEREIMAFTER REFERRED TO AS THE “MET OFFER”, THE OFFER AND THE NET OFFER WILL COMNSTITUTE [@] % AND [@] %, RESPECTIVELY OF
= arden | o o - THE POST OFFER FAID UP EQUITY SHARE CAPITAL OF OUR COMPANY,

® e 1 e ) ) i g‘;’ THE PRICE BAND AND THE MINIMUM BID LOT WiLL BE DECIDED BY OUR COMPANY AND PROMOTER SELLING SHAREHOLDERS IN CONSULTATION WITH THE
- - : - : : BOOK RUNMING LEAD MANAGER AND WILL BE ADVERTISED IN ALL EDITIONS OF [@] (4 WIDELY CIRCULATED EMGLISH NATIOMAL DAILY MEWSPARER), ALL
1 ST ﬁ A W el d T,Eﬂ,ﬂﬂ'ﬂ' 75,000 ¥.500 EQITIONS OF (&) (AWIDELY CIRCULATED HINDI NATIONAL DAILY NEWSPAPER, ANDALLEDITIONS OF (@] (AWIDELY CIRCULATED BENGAL| REGHIMAL DAILY
Ty iy R sew W {%. fogewe | (5 90 AR NEWSPAPER), (BENGAL| BEING THE REGIONAL LANGUAGE OF THE STATE OF WEST BENGAL, WHERE OUR REGISTERED OFFICE IS LOCATED), AT LEAST
q?mw & R §—-fard T ) diw =) TWO WORKING DAYS PRIOR TO THE BIDIOFFER OPENING DATE AND SHALL BE MADE AVAILABLE TO SME PLATFORM OF THE NATIONAL STOCK EXCHANGE

| i T ) w13} LELLRLIE ("NSE EMERGE") FOR THE PURPOSES OF UPLOADING ON THEIR WEBSITE INACCORDANCE WITH THE SEBI ICDR REGULATIONS

Imcase of amy revision in the Price Band, the Bid/lssue Penod shall be extendsd for atleast three additicnal Wosking Days after such revision of the Price Band, subjact to the
Iatal Bickissue Period |'||'_||:-|3::-:-:E|:*c-er'||‘.‘_| 10 Wi}lklf‘.'q Cravs, In cases ol Force maseudng, manking strike or simdar circumstanees, our Company, [oF reasons o be reconded in wiling
extand the Bidtssue Period for a minimum of three 'Working Days, subjecd fo the Bidfeswe Pearcd not exeeeding 10 Working Day=. Any revision in the Price Band. and the

Taafes weie 8w o fafan aree sl & e
THiE — &, ST TR TIETH, WG 33 /4, T e e, T R — 110041

ONE CAN POSSESS KNOWLEDGE

Frard & g ol o efafaa & rendned Bld/lasue Period, If applicabls, shall be widely dissaminated by notifization to the Stock Exchanges by issulng & press release and also by Indicating the change on
i_ " P e e 4 FU F ReABL i website of the BRLM and at the torminats of the Membaers of he Syndicats aod by intimation to Designaled Intermedianss and Sponsor Bank
S—TETH AT HEl W] FHH §-HwHs eae ofiHcd (3T T The Offar ks baing made through the Book Bailding Process, intemms of Rale 1902 Kb ) of the Securities Confracts {Regulation} Rules, 1957, as amanded {"SCRR"} read with
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Regulalion 253 of the SEBI CZDRE Regulations, as amendad, whereln nod mane than S0% of e Met Offer shall be alocatad on & proporionate ass lo Quaitied Instiutional
Buyers ["CQHB=", the "2IB Partion”), pravided that our Company and Salling Shareholders may. in consultation with the Baok Running Lead Managses. allocate up to 80% of
tee QS Porbon teAnchor Investors on a discretionary basis in aocordancs with the SEBI DR Regulations (“Anchor invesior Podion”), of which one-third shall be reserved
for domestc Mufual Funds, subject ta valid Bads being received from domeslic Mulual Fumds at or above The Anchor Investor Allcsation Frice, In the event of under-
subscription, or non-aliocation in the Anchor Investor Pordion. the balance Equity Shares shall be added to the Met (HE Portion. Further, 5% of the Met QIE Porticn ehall be
GREA BT WA & W JEE 4S5 11102026 0 SRS TH FEET B0 | available for allecation on @ propartionale basis only fo Mulusl Funds, and thie remainder of B el GIE Portion shall be available Tor alocstion on a proporionste basis oal
i offfr e e s B A THETT e [ =T QIBs, including Mutual Funds, subject to walid Bids being recsdved at or above the Dffer Price. However, if the aggregate demand from Mufual Funds is less than 5% of the
T ;T Fefderfovest seieive Sevare o i = 9, o st e el R Ry wan Met I8 Portion, the balance Equity Shares available for allocation in the Mutual Fund Portion will be added 1o the remaining Met QIB Fordion for proportionate aliocathon to
¥ QiBs, Furlfar, not kess than 15% of the Net Bssus shall be-avadiabla for allocation on a-praportionate basis (o Man-Institutional Beddars and nod less than 35% of the Mat lssus
shall e gvailable for sllocation 1o Individual investors in accardance with the SEBI ICDR Regulations, subject to valid Bids being réceived at or above the Offer Price. Al
potential Bidders (except Anchor Invesiors | are reguined 1o mandaborily wilse the Applicalon Suppored by Blocked Amounl ('F-.EEJ"-' | process providing details of ihes
respectva ASBA accounts. and UP1 ID in case of RIBs using the UP Mechanism, if appScable, imwhich the comresponding Bid Amounts will be blocked by the SC5Bs or by
the Sponsor Bank under the UP1 Mechandam, as the case may be, ta the extent of respective Bid Amounts. Anchor Investoss are not permiited 10 padicipate in the Offes
tiraugh e ASEA process. For defalls, see "Ofer Procedurs” Beginning on page 356 of this Drafl Red Herming Prospectus
This public announcement is made in complianca with the press release PR MO, 3602024 on December 18, 2024 of 208th 5F Meeting on "Review of SME Framework under
SEBHICDR) Regulations, 2018 and applicability of corpoeale governance provisions under SEB Regulations, 2015 on SME Companies. The Draft Red Herring Prospectus
filed with the SME Platform of Mational Stock Exchange of India Limated {"MSE EMERGE" | shall be made available to the public for commants, ifany. for s parnod of at lsast 21
days, fream e date of such filg By hostng Ron the website of the NSE at hitps: e, nsesnd|a. com, and the website of the Company &t waew fascinatetextile com, and atthe
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Affinity Global Capital Market Private Limited

208, Abdul Harnid Streal, Easl rdia House, 151 Floor, Room Mo, 1F,
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Telephone: #9171 33 4004 188, E - mail: compliancegdafiniyglobal.in
Invastor Grievance ID: investon@affmilyglobalcap.in

Websaite: www.affinilyglobalcap, m

Contact Parson; Mr, Anandansp Ghoshal

SEBI Registration Mumber: INMOOG01 2838

COMPANY SECRETARY AND COMPLIANCE OFFICER

Cameo Corporale Services Limited

Sutbramanian Buiding” 1 Chub Housa Road, Chemrai- 00002
Tel: +91 406716 2252, E-mall: privai@camenindia.com
Investor Gricvance e-mail: inveslon@cameninds. com
Website: www. camesoindia. com

Contacl Peraon: Mrs K, Sreepiva

SEBI Registration No.: INROOODOETSE
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